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ture ¢f goods to be supplied to IDA/

IBRD/Bilateral/Multilateral aided
projects in the country from the
whole of basic, auxiliary and addi-
tional duties of customs leviable
thereon.

(x) GSR 572(E) publiched in
Gazette of India dated the 20th
September, 1982 together with an
explanatory Note increasing the rate
of export duty of Coffee,

{Placed in Library. See No, LT-
4513/82].

(4) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (2) of section
438 of the Central Excises and Salt Act,
1944,

(i) The Central Fxcise (Tenth
Amendment) Rules, 1982, published
in Notification No. GSR 684 in
Gazette of India dated the" 14th
August, 1982,

(ii) The Central Excice (Eleventh
Amendment) Rules, 1982 published
in Notification No. GSR 563(E) in
Gagette of India dated the 10th
September, 1982. N

[Placed in Library See No. LT-
4513/32].

(5) A copy each of the Notifications
Nos. GSR 548(E) and 549(E) (Hindi
and English  versions) published in
Gazette of India dated the 3Ist
August, 1982 together with an expla-
natory memorandum regarding new
rates of Compounded Levy in respect
of specified textile fabrics and new
rates of rebate on export of embroi-
dered fabrics of specified varieties,
issued under the Central Excise Rules,
1944, [Placed in Library. See No. LT-
4514/82].
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12,28 hrs.

CALLING ATTFNTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

FAalLURE ofF INSAT-1A

SHRI RAJESH KUMAR SINGH
(Firozabad): I call the attention of the
Minister of State for Science and
Technology, Electronics, Ocean Deve-
lopment and Non-Conventional Energy
Sources to the following matter of
urgent public importance and request
that he may make a statement there-
on:—

“Reported failure of INSAT-1A
and steps taken by Government to
meet the situation.”

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS,
OCEAN DEVELOPMENT AND THE
DEPARTMENT OF NON-CONVEN-
TIONAL ENERGY SOURCES IN THE
MINISTRY OF ENERGY (SHRI
C. P. N. SINGH): On 4th September
1982, at about 1356 Hrs. (IST) the
INSAT-1A spacecraft lost iis orienta-
tion towards Earth following an
abnormal drift around the North-
South axis. This resulled in loss of
normal telemetry signals. Emergency
procedures were initiated by  the
spacecraft controllers to put the space-
craft in high-power omni-directional
telemetry mode and to shed all non-
essential load on space-craft power
sub-system and to place the spacecraft
in ‘Safe’ sun-acquisition mode pending
trouble shooting ana implementation
of necessary recovery procedures. The
situation got complicated when ‘he
high-power telemetry failed to turn on
when commanded during the procedure
to place the spacecraft in the ‘Safe’
mode, The high-power telemetry
wag not available until 1815 Hrs, ie.
for crucial 4 hours and 19 minutes.
During this perioa only short inter-
mittent patches of telemetry ‘were¢
available and all the commanding had
to be done witnvut having telemetry
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confirmation of the receipt and execu-
tion of commands. At 1815 Hrs. when
telemetry contact was regained while
it wag verified that the spacecraft
was in the sun-acquisition mode, the
roll rate was lower than commanded.
At 1816 Hrs. the -spacecraft was com-
manded for earth-acquisition. Even
though the issue of the command was
confirmed by telemetry, the spacecraft
did not respond. Two further subse-
quen attempts were made but there
At this pzint it was
recognised by the mission-controller
that thrust levels from the Attitude &
Orbit Control System thrusters were
significantly lower than normal. On
checking, the pressures in fuel, oxidi-
zer and pressurant tanks were found
to be very low.

12.27 hrs.
Mr.
Chair.]

DEPUTY-SPEAKER  in the

On 5th September, further attemnts
to improve the roll rate were unsnuc-
cessful Tank  pressures dropped
further and it was concluded that no
more propellant was left in tanks and
the pressurant gas was flowing out
through the thrusters whenever ¢-m-
manded to fire, At 0257 Hrs all sub-
systems on board INSAT-1A space-
craft except command receivers. were
turnzd off as per established nrocre-
dures. The spacecraft was, thus, de-
activated at 0257 hrs. on 6th Septem-
ber, 1982,

Actions for a ful] failure review of
INSAT-IA spacecraft are on. Until
the failure analysis has been comple-
ted, which is expected by end of
October 1982, it would he premature
to venture into any definite conclusion
of the precise causes of fallure. How-
ever, a preliminary reconstruction of
events indicates that propellant loss
was most probably caused by failure
of an Oxidizer latch valve to open
when commands were sent to support
spacecraft in ‘Safe’ sun-acquisition
mode. Telemetry failure prevented
fimely recognition of the problem:
meanwhile, the automatic mode of

OCTOBER 4, 1982

INSAT—14 (C.A)

336

thruster operation would appear to
have drained away fuel. In the absence
of Oxidizer and hence of combustion
in the thruster chambers, .he fuel
drain rate was much higher than
normal. However, the cause of the
attitute (orientation) losg is not yet
understood. There are several hypo-
theses and work on establishing the
most probable cause iz progressing.

The INSAT-1A spacecraft loss has
occurred during ‘the initial 180 dJday
period during which (i) INSAT-1A
launch all risks insurance cover for
US, $§ 64.9 million was in effect, and
(ii) the spacezraft Contractor, namely,
Ford Aerospace and Communications
Corporation (FACC) was responsible
for operation and maintenance of the
launcheqd spacecraft from MCF Hassan,
before handing it over 1o the Indian
personnel working side-by-side. The
Insurer, namely, the New India
Assurance Co. Ltd,, have been advised
of the total loss 0o "N"AT-1A in terms
of the launch, all risk insurance cover
obtained from them,

The unexpesteq and unfortunale
loss of INSAT-1A spacecraft is a
severs setback ‘o the -INSAT system
and to Government’s objectives of
speedy and timely realisation of sate-
1lite serviceg for quantitative as well
as qualitative improvement of national
long-distance telerommunications,
meteorological and TV and Radio
services, However, {he Government is
committed to overcoming thig setback
and to the earliest possible restoration
and stabilisation of INSAT system
operating capacity. Until the gvailabli-
ty of INSAT-1B spacecraft interim
arrangements for restoration of the
satellite based essential telecom, TV
and radio services to the extent prac-
tical are under implementation.

The meteorological ground-segment
will have to await operationalisation
of INSAT-1B as there is no other geo-
stationary meteorological gspace-seg-
ment capability available over India
ond adjoining sea and land masses of
interest. During this interim period
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We would have to depend on twice a
day meteorological imagings available
from US and USSR orbiting meteoro-
logical satellites, as before INSAT-1A.

As far as the essential telecom
services are concerned seven of the
INSAT-1 earth stations have already
been put into operation with INTEL-
SAT Part transponder lease and the
remainder will be progressively intro-
duced in service in the next two to
three months; INTELSAT allocation
of additional transponder capacity
was sought and has been received.
Similar actions are underway in res-
pect of restoration of satellite-based
TV networking service. Similarly
planning  actions to incorporate
necessary adjustment to ‘he existing
INSAT space-segmient replenishment
strategy to ensure continuing avail-
ability of INSAT space-segment
capability on an assured basis after
INSAT-1B launch are also underway.

INSAT-1B is slated for launc¢h on
the Eighth Aight of Space Shuttle (STS)
on July 4 1983; however. there may
be some changes to this schedule to
accommodate corrective  measures
resulting from the INSAT-1A. Failure
Investigation and also for compliance
with latest NASA stipulationsz of STS
launch loads resulting from STS-1
and STS-2 flight daty ag compared to
those earlier predicted. As such, firm
schedule for INSAT-1B launch is
expected to be available in November,
1982,

The INSAT-1 spacecraft manufac-
turer, namely Ford Aerospace & Com-
municati~ns  Cornoration (FACC),
have experience which covers about
75 spacecraft including 12 of the
latest INTELSAT-V series of advanc-
ed communicationg spacecraft, the
first four of which are already in
orbit and others are under deploy-
ment. FACC's spacecraft experience

covers communicationg  satellite for .
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USA. UK, NATO, Japan and INTEL-
SAT and also US Geo-stationary
Meteorological spacecraft.

The spacecraft contractor also has
interest in continued satisfactory ope-
ration of spacecraft on-orbit. A certain
part of payment, representing at least
some of the profit, is tied with the
orbital performance of the spacecraft
during its stipulated design life (7
years). Less than satisfactory opera-
tion also, therefore, results in loss of
monies to the spacecraft contractor.
In a catostrophic loss situation, such
as INSAT-TA non-payment of such
monies together with recovery of the
insurance claim, while covering a good
part of the financial outlay, cannot
compensate the overall setback to the
programme,

Failures of the kind observed on
INSAT-1A are nst unknown {o space
missions. The history of space deve-
lopment, especially of new ventures, is
full of initial failures and cetbacks.
The lesson; of INSAT-1A will be
fully taken into account on INSAT-
1B. There is no evidence to conclude
that our endeavour to seek a smulti-
mission  spacecraft for improved
system economics through integration
of cervices is noi{ wnractical Mulli-
mission spacecraft have flown success-
fully before INSAT-1A 1In fact the
tyne of deployment, electronics and
fue] depletion problems observed on
INSAT-1A can and have taken place
in single mission spacecraft also.

It is our firm belief that the multi-
mission functional requirement for
INSAT-1 mission defined through
extensive studies during 1978-77 are
sound and feasible and that 'he basic
design of INSAT-1 spacecraft is sound.
The recent failure of an operational
flight of an European launcher which
results in the loss not only of the
launch vehicle but also of two impor-
tant spacecraft does not cast doubts
over the soundness to the basic design-
of launcher. Despite extensive test-
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ing and simulations on ground, experi-
ence the world over shows that minor
, defects related to workmanship and
specific hardware  design sometime
remain undetected and show up in the
extreme space environment causing
problems and sometimes catas trophes,
Reliability in space is built over time
with successes 35 wel] ags failures. The
component and sub-system of INSAT-
1A including several which have exhi-
bited anomalies were not only quali-
fied on ground under gimulated space
conditions but alsp have had prior
successful space flight records.

All necessary aetion will pe taken
by Government to  ensure continued
availability of INSAT space-segment
capability beyond INSAT-1B on an
assured basis as is essential for an
operational system. As an important
step in this direction, we will do all
that is practical to accelerate actions
on early realisation of second-genera-

tion Indian designed and built INSAT -

test and operational spacecraft within
the country as spelt out in the Space
Research and Development Profile for
Decade 1980—90.

MR. DEPUTY-SPEAKER: Shri
Rajesh Kumar Singh,

SHRI CHANDRAJIT YADAV
(Azamgarh): I want to raise a ques-
tion of propriety. This is an important
matter. A national catastrophe has
happened and a statement is being
made., But not a single Cabinet Minis-
ter is present in the House. This is
something very serious.

SHRI HARIKESH BAHADUR
(Gorakhpur): The Prime Minister
should have made the statement,

SHRI CHANDRAJIT YADAV: This
has to be taken note of.

MR. DEPUTY-SPEAKER: Now the
Calling Attention is going on.

(Interruptions)
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MR. DEPUTY-SPEAKER: 1 ecan
understand.

(Intea;ruptit:ms)

MR. DEPUTY-SPEAKER: Pleasge,
Mr, Yadav. Ag a matter of fact it is
a Calling Attention that is going on.
He has already raised it and the
Minister concerned hag already replied.

SHRI CHANDRAJIT YADAYV: The
practice is that at least a Cabinet
Minister should always be present. It
is not an unimportant question. It is

jery important matter. Suppose,
I raise certain questions, who is going
to answer?

MR. DEPUTY-SPEAKER: Your
name is there. At thét time you can
say this. Shri Rajesh Kumar Singh.
It is all right.

SHRI CHANDRAJIT YADAV: 1 am
sorry. I am very sorry about this.

SHRI HARIKESH BAHADUR: The
Prime Minister should have replied to
this. )

SHRI CHANDRAJIT YADAYV: This
i3 tota] denigration of the House.

SHRI HARIKESH BAHADUR: She
ghould have spokien, at least. She
should have replied to this question.

MR. DEPUTY-SPEAKER: I should
not have permitted you.

SHRI HARIKESH BAHADUR: The
Prime Minister should have replied.

MR. DEPUTY-SPEAKER: It §g all
right. Mr. Rajesh Kumar Singh.



-

s41 Failure of
Wemr AR TEEA I JIEE gIHT
‘qgar g—zad w1 T @ A
gFar § | WIAAIG Har Hr 7 AT
aggeq ggr < fear & SuF @Ay
F & K I AT wgAT ST
ITF AN 275,69 FAT Frag
RNaAr qr fqad 113 FUT (64.9
fafega wwd®s T=x) & a° &
MA@ IFIA FE | TA AT

Wy g ¢ f§ garo don §, ¥
ar ga fram & ) sEEedl, s f@
gidq, 1983 ¥ AT BET TN §,
A F W A A OWOAr q@ &y
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gy Fgr g f& w12 ogoEAw
FeOA FE AT & 1 qwr fw
wqar St 7 wgr &, & A awar g
- fF ag A gEA A ) T F
ored # 1 fax w7 foor & wam
R fra w7 fer & Adl, ara gua
g g T, g et ¥ faer
FAT wrfga, #;ifs e S o
BrET, vad ot afy weT dxv g
& fea &1 fexr €T, 9@ W faey
® FST FAT——TS AT IF !
TAAT AT T@4 % qrE amErt &
W F A faarefawe fEar
mar ) dr7 feer F A A ogEE
fear T ox o fEAr daw SEeT
4 ¢ foar mr ) w9 g2 W@ 9@
awer § gy § fr 9 ¥ awm
X F FAW Tg T EFAT § |
Y #T A AT, areart S
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Faratfaat fasmr 91 7@ aay &
3q fom s # waar a1, ag @ér
fear & =g wg= grar & 1 Y aFar
g a5 99% aadw & 1 afk g7
gF 9 @ ww WT A A
araw, f& wét T ®E 9T Qriwar
I8 § | wa 3@ ariwar fraer @
IFA! E—FTARFIX F AT IR
&mﬁrﬁﬁarﬁ’r3|wwﬁ'ng;gr
f& farr ¥ w=T wawa 931 F@®
& foo aF qaqr d—F €@ am@ *r
AFIAC § | HWT qgd fa) F a
dar gar g 1 AfFT 3@ A A
g2 & fF ardfr Arsaet 9 gEr feT
T | ofe@re 82 F /R H W@
F, 0T IATTT F oae ¥ wrer
FE AT TG IAEIrT AT sgaeqr
a7 fhy A ¥ F{-—aF 9F o

TR g |

& qradra @4 A1 7 AR wra-
oitg WaTA "Ar St &, #@i f§ ag
I&r faara 2, qear wgar g &
F|T AT F TT AR A ST
grfae #r § 5 #r¢ qrqsaa fewse
2 ar garr AR FYE§ wedr
g ar

Whether Government proposes to ask
the Ford Aerospace and Communica-
tion Corporation to explain the dam-
age and share the burden of loss.

T} ASA AE AF & IR A
QY F15  oFgeEAwT g § 7
@ gy A WOAF TE FIE EWEl-
FO R TAT A Az g &
AT T qIRAT °7 A} TFAT oAty
F @ @ qury QI g d9r
# mewr Swwra & faw gamn
Tgar g, Sa F Iwa 7 fear g —

“The Director of the Space Appli-

cationg Centre, Ahmedabad, recently
pointed out that little preparation
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[ o FmiT a6g)

was made to utilise the full poten-
tial of INSAT. None of the 100
meteorological data collection plat-
forms planned to have been comimis-
sioned along with INSAT are in
operation.” .

gt @mar 91 f&@ sdA FOAuTh
|r T & FregfAdem fawmr ¥ ar
s fawrm & =€ &0 901 arfaar
g & AN W@ A1 W AR
arel F A W OWITRI S E 2AT
Trfga |

oF  F AR-ATErI,  AF,
gak e g afew  ge arwfe-
¥z TS AT A9 FE OE W
gaar fagmi & @@ & 1 gWIAG
Hgedwtalq qge q€( § Hidr AIi-
WTd AgG TS0 B——erwd gH  SHB!
gfeqres & ®T 9@ g |

JUTEAR  WEled, WY FHTAH
¥ oyg o gag g v oewm X
FH UGA GOk & Wy FH FG ATAAT
oifgr | ArfERdiddy gdtaTs H
g% ¥ 939 °® & AL Gav @
ar " Iud: ;G HIAATE] F
are 3 W g saiTdi gries et
aifgr 1 wfy e At gm @
fafraes =0 & *F% 4 Fr5 &
gfefeafa =1 wadr & o & gw
g W o3 §F4 &1 T e afw-
Y sw & faud aw ¥ ¥ Hey
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¥ gg Wy AT SEm & st

THEIT TS A7 BT ST qUET FY
¥ AT W@ & I§ F fam 3%

durfaar #v @ & W1 I§ &
?ﬁcﬂ"mt%qﬁ{ﬁ. fratfea
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SRR BIEY & A ¥ F1E fa@w I
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FEFN aF 74 &1 ST
IFANATS # a gAre fewnr ¥
av TE B T W@ SHT 9T
sfeegs w9 ¥ wgF e § fawre
feqr wiv & wmifd e dar T
faqr 7ar & @ ¥& <@ # weaE
oW W @ §FAr 21 mEE wE
dnrfas wfafs o s o+
fad ad & = g #ar fied
fegryr & 7 ®mT  TEA HIY 3H
Azt H gEgE 4 7

AT X GEg A 1T X GET 2!
3aF a7 § faERwt & dre7 FEOAL
Ir =T afafawr 80 T 5 W
SiTa ¥ B mWitgd|

SHRI C. P. N. SINGH: The hon.
Member has put forward some very
relevant questions, which I am going
to answer, for the simple reason that
I think there seems to be some 1nis-
conception, because of certain press
reports that have been appearing in
the paper in the past few days.

The Jaunching of the INSAT-1A was
not delayed because of any technical
hitch with the launcher. If the hon.
Member remembers the statement
that I made at the time of launching,
it was delayed because of the seasonal
aberrations and some meteorological
problems, because of heavy monsoon
in that area and the need to replace
the solar sail.

Regarding the contract ‘that was
given to this particular Company, I
would like to clarify the point. When
the global tenders were fioated some
15 companies bought the particular
tender form, which was priceq at
about 100. But, later on, the filling
in or submission of the tenders was
made by only two companies; one wad
Ford Aerospace & Communication
Corporation and the other wag
Hughes.
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I would also like to bring before
this augwst Houge the period when
al] this happened. These were all
looked into by the then Government
from 1977 and finally the tenders
were opened and negotiationg took
place with the Ford Aerospace in 1978.

The hon. Member pointed out about
Asiad. Here I would like to make my
submission that the previrus Govern-
ment had not even thought of using
this satellite for the television. It is a
multi-purpose  satellite, which will
look into not only communication but
television, radio and meteorology. The
then Government had not this project
in mind; then television would have
been only to the urban elite, not to
rural India. This decision was taken
later on. I can assure thig august
House that we are taking al] necessary
steps, we have approached the people
concerned and bought time on another
satellite, INTELSAT, and that we will
be able to show Asiad to the people,
not only in the cities but also to the
rura] masses,

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): How will
you provide television to the masses
in the rural area..,

SHRI C. P. N. SINGH: The Govern-
ment is taking necessary steps to have
community  receiving sets in those
arcas, and those community sets will
be provided either by the State Gov-
ernment concerned or the Central
Government,

MR. DEPUTY-SPEAKER: His State
Government would do it,

SHRT C. P. N. SINGH: I wish the
State Governments do it

Sir, the hon. Member also pointed
out another fact about the meteoro-
logical imageries. Here, for his atten-
tion and for the attention of this
august House I would like to state
that ti)] August 13, this component of
the satellite was functioning and we
got approximately 580 imagerias which
today are in great demand because of
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the clarify and  perfection of the
Imageries that we got right down here:
in India.

Sir, there can be various thoughts
about high technology and our
cooperation with varioug countries, We
try and get the best from wherever it
be; our scientists and techniciang are
in responsible and high positions all
over the world. So, what the hon.
Member spoke of Bharatiya techno-
logy, I think, would be limiting
technology and not advancing it.

uft TAY g fog @ I oEEiw
O ¥ fag &1 wmw B o @)
g7

&' #@ o ogre TRe f("{\' T \T
A% e @Y o2 @ £

The last part of the hon, Member's
question was Whether an inquiry nad
been set up. That was set up imme-
diately after thiz unfortunate raishap.
A 20-Member Committee has been set
up and the deadline for submissicn of
the report is by the end of October,
because on the basis of the recom-
mendations of this Commitfee we
would like to see that INSAT-1B is in
perfect operationa] order,

R T R g 0 wiE oI
g7 T FEpfAsed STrTd §
FXE TR wg A wOm 2 7
IOy rEgE A SASS & are #
T ST & & e feawt weT
F & 7

SHRI C. P. N. SINGH: Sir, the
Ford Aerospace are the company that
manufacture it. We are going to have
with the Committee some top experts
of NASA as advisers and the Commit-
tee will look into the entire aspect and
pinpoint the problems that occurred.

Regarding the insurance, I have
already stated it in my answer.
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SHRI CHANDRAJIT YADAV: Sir,
-this is a very major national loss and
.a major setback to our scientific efforts

and I think that many jmportant

~things which had to take place in three
important sectors of our country, in
-tele-communications, in TV, broadcast-
-ing and meteorology, have all got an
initial setback. Otherwise, thesce
things would have taken our country
much ahead. I agree with the Gov-
-ernment that in scientific efforts and,
what we say, these major scientific
. adventures, these things may have
taken place when We are going to
experimenta] stage, but this was not
an experimental stage. Many of the
-spacecraft of this - kind have been
launched in different parts of the
world successfully and this was also
done very carefully by perhaps
choosing the best company which
-Government says was available and
also putting some of our very inter-
nationally known é&cientists, Their
association with this.. .

MR. DEPUTY-SPEAKER: Some
countries have met with failure also.

SHRI CHANDRAJIT YADAYV: That
is why I am saying that in spite of all
these things, they do happen. But the
question is whether all the mnecessary
steps were taken, and whether the
Government and the scientists and the
Company which was responsible for
this had made fool-proof arrangements
for thiz kind of thing because this is
not a question of money. It is one
aspect that if a poor country like ours
losses money, it affects the economy
of that country, no doubt_ But much
more than the loss of money—money
may be recovered from the insurance
company, monhey may be recovered
from the company which had given 2
-certain period saying that within 180
day9g if sompething happens, because
they were responsible for launching
and for operationa]l aspects also, they
will perhaps pay that. That is not an
important thing. The important thing
is that it has created national dis-
appointment. People have been dis-
appointed all over the country. This
s a major setback. I hope our
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scientists who have made very impor-
tant contribution will not be discour-
aged. Let us hope that they, will
continue their effortg in this direction
and many other directions which the
country needs from them. Reporls
which appeared do not give full facts,
‘We have not full facts. Even the
Government, at this stage, cannot
perhaps say what are the reasons
responsible for this setback. I would
like to know the main conditions,
main ingredients, main features of the
contract which was entered with the
American private firm—FACC.

One of our scientists;, Dr. Rao,
Director of ISRO himself made an
observation which appeared in the
press ‘that a small lapse became
responsible for this major thing’. What
wag that small lapse?

The statement of the Minister him-
self raises many doubts that there
were certain lapseg on ‘the part of the
Company itself. They say, “Some-
times, a very small lapse on the part
of workmanship or come defect in
fabrication in a very specific gituation
of the space may be responsible for
these kindg of things.”

Was all thisz 'taken into considera-
tion? Was full guarantee taken? Was
full attention paid? These things are
not ruled out. I want to know before
launching was the  association of
scientists, specialists—fabricaton; of
space craft and all those who know the
technicalities of equipment there or
not? It is not only the scientists who
matter. Besides scientists, our specia-
lists—those who manufacture this

kind of space craft, those who do fab-

rication work, those who know the
technicalities of equipment used in
space craft was this kind of associa-
tion of all of them there or not?

Please see carefully the stalement,
On page 2 it has been said:

“Tank pressures dropped further
and it was concluded that no more
propellant was left in tanks and
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the pressurant gag was flowing out
through the thrusters whenever
commanded to fire”,

Later on, they say:

“However, a preliminary recons-
truction of events indicates that
propellant loss was most pro-
bably...

Til] now, we were knowing-because
of loss of propellant the space craft
did not function. But now they say
why it did not function, They say
why it happened.

“propellant loss was most probably
caused by filure of an Oxidizer latch
valve to open when commands were
sent to support sdace craft in ‘Safe’
sun-acquisition mode.”

13.00 hrs,

It means it wag not only the loss of
propellant which was responsible but
also the real thing was ‘failure of an
Oxidizer latch valve to open when
commands were sent to support space-
craft’, It means that the serious lapse
was fomewhere else. Til] now,
through the newspaper reports we
were coming to know that because of
certain thing entire propellant was
lost and, therefore, space-craft stopped
functioning. Why did this happen?
Have they made certain preliminary
enquiries? 1 would like to know how
has the ® Government reached this
conclusion? What is the basis? I would
like to know from the Minister that
this Company has on itz own set up
what they call enquiry...(Interrup-
tions) They have set up some kind of
enquiry on their own to find out the
causes and also to as-ertain whether
thig kind of things may not happen in
INSAT-1B. It is very important to
remember that INSAT-1B was only to
stand-by and the main one Wwas
INSAT-1A. Now, INSAT-1A having
gone out of order,’ INSAT-1B rannot
do the same functions zs stand-by.
Along with INSAT-1A, it would have
been gble to function better. Now
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therefore, it ig-much more important
that all these reasons are analysed. It
is not enough that you have given 20
days or one month or six weeks to a
committee of 20 scientists. I do not
think, it is enough. In a period of
30 days, our scientists will not be able
understand all the causeg or the
failures and then give a go-ahead
signal for the launching of INSAT-1B.
I think, that will be major mistake
if the Government wil] commit itcelf
because that will be in  hurry,
Therefore, Sir, a full-fledged enquiry,
a scientist commission of enquiry

along with the people associated with

FACC should be set up and the entire

causes should be found out. The

country should not be face with-
another type of failure in INSAT-1B

I wish and we wish, it should_not

happen. But Sir, unlessg all these-
things are taken care of, it will cause

further disappointment. Therefore, 1

will ask the Government for a full-

fledged enguiry., I would also like to-
known from the Government whether

FACC has set up some kind of enquiry

committee to  understand their pro-

blems? Did they consult the Guvern-

ment of Indiy saying, we are setting

up aw enquiry committee? Did the
Government of India ask this com-

pany, you are going to set up an

enquiry and therefore we would like-
that our scientists and our technical

people and competent people should

also be associated - with it?

It. is not enough that company is a

known company and therefore what-

ever the company does the Government

should go by that.

Therefore, I demand that the Gov--
ernment of India, in addition to set-
{ing up its cwn sclentists enguiry-
cemmission, should ask the FACC
that in the prelimirary or whalever
enquiry that they are conducting,
they should also associate our scien--
tists to know the real fact. Sir, in
view of the fact that this Govern-
ment says that now they have g sys--
tem to advise the insurance company..

-
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-I want to know, what should they do?
Tney say, the insurer, namely, 1ihe
New Ind:ia Insurance Company Ltd,
- have been advised of the total loss
of INSAT 1A, 1 would like to know
what advice has the Government of
India given? How much Jloss is asses-
sed by the Government of India and
how much they are going to claim
from this company? I would like to
know this.

Now, all these programmes were de-
pending on e successful launching
of INSAT 1A. For examp'e, many
radio centres were to operate through

that. Many Doordarshan Centres
were to function through that.
Tele-communication was to make

a major headway through this system
Perhaps, it was thought at that time
that Asiad was going to be held, con-
terence of the heads of non-aligned
States was going to be held and this
communication would have dome a lot
of good. Now, in view of the fai-
lure of this, what alternative arrange-
ment the Government is going to
make? The last question which I would
like to know from the Minister |is
this. .

MR. DEPUTY SPEAKER: Are you
sure, tnere are only three questions
You have put now?

SHRI CHANDRAJIT YADAV: T+
will be the last question.

The Prime Minister herself has been
‘personally taking a lot of interest in
scientific and technical development
of our country. This hags been given
top priority in our country since
Pandit Jawahar Lal Nehru. He him-
self wag taking personal interest.
-that India should be in a position to
match any advanced country of the
world, because he did realise the im-
1-.rtance of the development of sci-
ence and technology in the modern
eTa,

I would like ty know, whatever
these efforts have been—last Bhaskar
‘was la mched from the Soviet Union
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and thig was launched from the United
States—whether the Governmen. has
framed any time-schedule, whether
the Government has made necessary
funds and necessary facilities available
to our scientists and whether the Go-
vernment has finalised any program-
me .hat in the near future India
should be able to launch thig kind of
spacecraft or INSAT or other scienti-
fic achievements which are coming,
like, APPLE and other taings from our
land.

SHRI C.P.N. SINGH: Sir, the hon.
Member has posed not three but a
number of questions, I would like to
start with one where he was very
keen about knowing whether Indian
scientists and Indian techniciang were
associated, and the answer is positive.
He did say about various fabrications
and, after reading between the lines
my statement, he said that there could
have been flaws. Now, at this prema-
ture stage, it is rea'ly very very diffi-
cult to pinpoint what really happened.
Sometimes, a structural problem does
not create any snag and ihe particular
vehicle keeps on moving and, some
times, even with a particular portion
working, we can have a snag, There
are snags or problems, whioch can only
be pinpointed after everything s
looked into very very thorouhgly.

Then, the hon, Member talked about
our being associated wi h the Ford
Aerospace having their own inquiry.
I am sure, the hon. Member is aware
that there are various portions of a
satellite and various companies, not
only the Ford Aerospice, naving been
associated in the manufacture. For
instance, there ig a portion called the
Solar Sail Boom: the boom did not
come out, All these companies will be
naturally associated with thig fact-
finding. Therefore, I am sure, that part
or the worty of the hon, Member will
be looked in‘p berause our very suc-
cess of INSAT-IB depends on a tho-
rough Investigation, pinpointing what
really went wrong. We will not
launcpy our INSAT-1B without our-
selves being definitely sure of what
happened.
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The other part of the hon. Member’s
question was abou; the loss, the
amount of money that has been lost.
1 thing it is already there in my
statement, But I will repeat it that it
is about 64.9 million dollars. This loss
is covered by insurance. But a loss
like that of a setellite cannot be co-
vered by money alone. It is a program-
me where money will repay for a
complimentary satellite, like. INSAT-
1A or INSAT-1B, but the experience
and the various problems, because of
our not being able to go to the village
or television, to radio, to communica-
tion, these kind of things can never

" be really assessed in rupees, and pies,
The loss is bad; the loss is tremendous,
Bu', fortunately, financia'ly, as far as
the investment made is concerned, we
will recover the money from the insu-
rance Company and, I do hope. the
programme of launching of INSAT-1B
which is complimentary to INSAT-1A
will not be delayed beyond next year
because the Jaunching was scheduled
for July and, maybe, after the report
comes in October or November, we
wi] be able ‘o launcnh our second sa-
tellite with the technica] expertise
that we have. .

The hon. Member has been associa-
ted with Government as a very senior
Minister and is aware of kind of ex-
pertise, engineering and scientific ca-
pability that we have. We have con-
fidence in them and, I am sure, it will
be done.

Another portion of the Hon. Mem-

ber’s question was regarding the fai-
lure of the valve to open, It is not like
a motor-car or a motorcycle where
you can put in g spark plug, The tech-
nical way of getting combustion is to
have the propellant and the oxidizer
pushed with helium, But because of
the lack of telemetry, as it had lost ifs
axi: and wag not pointing to the
earth, the telemetry available at MCF
could not say what was wrong. Within
those 4 hours and 19 minutes, every
ounce of fuel had been depleted. The
oxidizer valve was not functioning.
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The fuel, I believe, can be lost
within 20 minutes. But, for 4 hours,
when the satellite had lost its axis
and ity balance, being 5 geostationary
satellite, we had no control, hence the
depletion of fuel was unknown,

There are many things that would
really become known after a ‘horough
enquiry.

1 can assure the Hon. Member and
the august House that we wil] let this
House know all about it the moment
we have the report of the Commi.tee.

SHRI CHANDRAJIT YADAV: Th
Hon. Minister has missed very impor-
tant points.

MR, DEPUTY SPEAKER: The di-
fficulty is you put three questions. But
the Hon. Minister answers about 8
ques'ions,

SHRI CHANDRAJIT YADAV: The
Hon, Minister missed some important
points which I asked.

1 asked in my question whether the
FACC has set up some kind of an en-
quiry committee and whether our Go-
vernment has really asked them to
associate some of our scienlists with
that enquiry,

All the Hon. Minister hag said now
is that a Committee is set up and the
other companies which have been do-
ing something will be associated.

1 would, therefore, like ‘o know
about the 20-man Enquiry Committee
which the Government is setting up.
I asked for a Scientific Commission of
Enquiry which should have larger
scope and jurisdiction.

I would like to know whether the
Government has got some representa-
tive on this Committee from FACC
and the other companies which can be
accommodated one way or the other.
This is a very important question.

The second point which I ask is
whether (he Government has got any
time-schedule for launching this kind
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of space-craft from our own land and
whether they have made any plan or
project.

SHRI C. P. N, SINGH: As you rightly
. pointed out the Hon. Member posed a
number of questions but not only
three ques ions, Ford Aerospace 'has
also set up an Internal Committee to
enquire into what went wrong as far
as their equipment goes.

One other portion of the Hon. Mem-
. ber’s question which I would like to
answer now is the losg of facilities on
the ground because of the satellite
and how its wiil be covered, At pre-
sent, TV networking services, 8 regu-
lap TV transmitters and 20 LRPs after
the functioning ground segment, would
be available. T will get the informa-
tion as to now much of our communi-
cation will still be functioning and,
within a few days, we are irying to
get more time on INTELSAT. Loss of
INSAT-1A could not be compensated
to that degree, But we do not loss on
communication. Meteorology is the
only thing which we would not be ge!-
ting immediately because as I said
there is no geo-stationary meteorology
satellite pointing towards India and we
have to depend on the two sa‘ellites
of USA and USSR which rotate and
go round twice, but as the Hon, Mem-
ber is aware, two tripg around would
not give us a true picture of what is
happening at those high altitudes,

Another portion of the Hon. Mem-
ber's question was the failure of the
Satellites and how many of them have
faced this type of problem. I have a
long list of renowned companies, if
the Hon. Member woulg like, I will
give him the lis. of those companies.
These problems happen even with the
best of companies. It is not something
that anybody wishes for. But an ac-
cident or a failure is something which
is beyond our control. All we can do
is really to pinpoint and to find out
what went wrong,
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SHRI C. P. N. SINGH: I would like
to read out a particular portion a

detailed portion, of the expenses in-
volved because I do not think I have

- clarified my point. There is a slight

misconception regarding the amount
of money spent. The money spent on
the construction, fabrication and
launching of this Satellite does not to-
tal to Rs. 113 crores. This is the pro-
jected amount for also the continued
expenses that are going to be incur-
red towards INSAT-1B. What I have
stated before fron. Member Shri
Yadav had asked me, that figure still
remains intact. The difference is the
investment towards INSAT-1B pro-
gramme, The hon. Member said some-
thing which, I think, is not true.
The capabilities and the prestige the
Government have a.tained because of
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[Shri C. P. N. Singh]
the Department of Space is well-
known. Let us not, by a failure of
this sort, denigrate a group which has
been doing excellent work and have
put India on the map of the space
world. We are sure that they, in their
small way, have done their utmost
without being in the limelight, sitting
in the background and doing their
work. Let us hope that they work
harder and carry us further ahead in

our space programme.

. The hon. Member also spoke about
other problems of fuel. I think be-
cause of certain reports in the papers
about cxcess fuel being on the particu-
lar launch vehicle. I will read out the
portion which, I think, would clarify
as it will become a report of the pro-
ceedingg of this House:

“At the time of shipment, the
spacecraft turned out to be 541.3 kg
—about 73 kg heavier thap plan-

‘ned. ..

Of 541.3 kg, 7.3 kg is hardly an ex-
cesg weight and that too, when

»

“...A pood part of this weight
increase was offset by reshaping the
* delta launch' vehicle trajectory. The
total satellite plus propellant mass
finally lifted off was 1159.80 kg, with
617.15 kg of propellants.”

There was no off-loading of fuel at
the launch pad.

I think, to all the hon. Members’
questions I have tried my best to
clarify and given ag much information
as I have. I only hope that the hon.
Members will be paiient for the in-
qQuiries that the being conducted so
that the results of the inquiry are pla-
ced, and thep further questions can
be asked from the Government. The
Government, 1 can assure you, will
po. and have never hidden any facts.
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SHRI HARIKESH BAHADUR: Mr.
Deputy-Speaker, Sir, there is no need
to drag the previous Government.
Rather, this is the Government which
has come to work and they are work-
ing in thig fashion which is already
before us.

MR. DEPUTY-SPEAKER: They
can grant the previous Government.
Why do you worry about it? You
were not there at that time,

SHRI HARIKESH BAHADUR:
They had not decided for that parti-
cular work. Sir, INSAT I-A was a
very ambitious plan of our country
and it was said that this INSAT I-A
was a fully functional satellite with
specific rules to play in the field of
television broadcasting, weather moni-
toring and telecommunication system.

But, Sir, it hag failed miserably.
Everybody knows it. It has already
been thoroughly discussed in this
House, Now, the point is whether it
is a technical failure or a political
mischief. If it is a technical failure,
certainly, I can say that Government
was not interested in destroying the
whole thing.

MR. DEPUTY-SPEAKER: Don’t
bring in polities.

SHRI HARIKESH BAHADUR: 1
shall be speaking regarding this.

SHR] CHANDRAJIT YADAV: He
was speaking regarding politica]l mis-
chief.

SHRI HARIKESH BAHADUR: If
it ig a technical failure, I would like
to urge upon the Government that
our scientists should not be discour-
‘aged. They should be given further
encouragement. They have tried their
talent in the best possible manner.
But, by chance, if it has happened,
there is no fault of theirs. At this
point of time itself, I would like to
clarify that our scientistg are not be-
ing given justice properly. That is
why in many scientific organisations,
they are committing  suicides.
The Indian Council of Agricultural
Research is a burning example. Even
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our gcientists in the Bhabha Atomic
Research Centre are also not satisfied.
Therefore, I would like that Govern-
ment must take all these things into
consideralion.

As I have already said, if there was
any political mischief, it is a serious
matter. The U.S.A. is a friendly
country. But, Sir, sometimes the
intentiong of certain organisations are
doubted.

MR. DEPUTY-SPEAKER: The
U.S.A. has nothing to do with that.
That is a company—not a Government
company.

SHR] HARIKESH BAHADUR: He
was telling that an enquiry was go-
ing on. Sir, the American Multi-
National Corporation had been given
an opportunity to manufacture that
satellite. Now, Sir, from the enquiry,
everything will be clear, But, cer-
tainly, there is a doubt.

‘'MR. DEPUTY-SPEAKER: Let us
await the report.

SHRI HARIKESH BAHADUR:
There is a doubi in the minds of the
people whether the Multi-National
Corporalion had played some mischief.
This is in our minds. That is why I
want to go on record straightway.
Iere, 1 would like to ask a very spe-
cific question. The other satellites
which are going to be manufactured,
I want to know whether those satel-
lites are going to be manufactured by
the same organisation or the Govern-
ment is entering into a contratet with
some other organisation. This is a
question which I would like to be
answered by the hon. Minister.

Our Indian Scientists had been
supervising this. I want to know
whether they had been given adequate
opportunities to look into the manu-
facture of that satellite properly or
not. In future, what will be the fun-
ctiong of our scientists and what will
be their role? On 18th July, as the
hon. Member, Shri Paswan said the
Minister did not reply that question.

-
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Mr. St?phen, the then Communi-
calion Minister had told the other
House that India had not got the best
slot for its INSAT-1A. The place
India had desired, had gone to the
other country. I would like to put
one questjon specifically for answer by
the hon. Minister.

If it js true, what are the steps
which are being taken to solve this
problem?
this kind which the then Communica-
tions Minister had told the other
House? Another point which I would
like to raise is this: When this
INSAT-1A was going to be launched,
at that time, it was found that this
particular satellite wag over-weighty.
‘The hon. Minister has given some
clarifications about it. But I can say
one thing. Our gcientists are knowing
all technical aspects agd they might
have informed him on the basis of
which he might have replied. Now,
every gramme of the weight which is
put in the space requires certain
magnitude of force by which jt can
be properly controlled, guided, and
given certain velocity. If it js in-
creased by such a large weight, I do
not know whether there will not be
some adverse effect on the operation.
But I think, and 1 feel, everybody
can think like that, that it may have

-some adverse effect. Therefore, this
aspect should also be very carefully
examined,

The last point which I would like
to raise is this: In his reply the hon.
Minisier hag stated that actions for a
full failure-review of INSAT-1A
spacecraft are on. Now, I would like
to get a categorical reply from the
hon. Minister whether after getting
the enquiry report, he will place it
on the Table of the House. We de-
mand that the enquiry report must be
laid on the Table of the House.

SHRI C. P. M. SINGH: Sir, the
hon. Member and I went to the poll
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together in 1980. So, his initial de-
mand about the last Government hav-
ing done...

MR. DEPUTY-SPEAKER:
myself clarified it.

I have

SHRIC. P. N. SINGH: We went
to the poll together from the same
party, with the same programme, So,
I will not comment on that point.

i

I share his concern about the denig-
ration of the scientific community, I
think the best way would have been
to let the scientists themselves, who
are technical experts, go into this
matter, and give their final report, and
then we could have discussed it. But,
as this matter has come up now, I will
say that this Government, with the
leadership which we have, hag always
given to the scientists maximum help
and impetus. So, that kind of interest
has never been lacking; and on con-
fidence, I am sure, the sCientists alone
would able to tel] us. The second
aspect which he referred to was about
suicide by scientists.

MR. DEPUTY-SPEAKER: Mr.
Harikesh Bahadur is also a Scientist.
He is having M.Sc. Degree.

SHRI C. P. N, SINGH: I know it.
I do not have the data just now with
me. Scientists are also human be-
ings and also Indians. I feel that the
ratio of scientists commitling suicide
would not be higher because we all
know that they are of a different
grade mentally. Therefore, wunless
there is some great physical or mental
disabilily with them, nobody would
like to take such an extreme step.

.

Then, he pointed out one thing and
rightly fo. I am sorry ] have forgot-
ten to answer the last portion of Mr.
Paswan's question. That was regard-
ing Mr. Stephen’s statement in the
Rajya Sabha on a suitable slot in
space for the satellite. Sir, whenever

A
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any Satellite is put up in space, then,
the Govermment which is concerned
with it, makes an application to the
International Tele-communication
Union and, on the basis of ‘First-come-
first-served’ that particular country is
allotted a slot. Prior to launch of the
Satellite, this process was adhered to
and we did get a suitable slot. I am
quite posiiive that that aspeci has been
clarified even earlier by the Depart-
ment of Space.

One of the other questions which
again the hon. Member raised was re-
garding the scientists being allowed
to function freely on this Committee.
Sir, it has been set up by the Scien-
tists and Technicians and I am sure
they are tdltle best judge as to who
should be on that Commitiee. Once
again, I would appeal to the hon.
Members, let us await this report
and then when the report comes, gs it
will be very very technical we will de-
technicalise it and put jtg results be-
fore the hon. Members and this
august House

MR. DEPUTY-SPEAKER: Mr,
Bpeekhabhai. He is absent.

(The Lok Sabha adjourned for Lunch
till thitry-flve minutes past fourteen
of the Clock)

The Lok Sabha re-assembled after
Lunch at thirty-seven past Fourteen
of the Clock,

[Sﬁm CHINTAMANI PANIGRAHI in the
Chair].

MR, CHAIRMAN; The Minister of
) Irrigation.
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Situation (St.)
14.37 hrs,

STATEMENT RE, FLOOD
SITUATION

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDEY): I rise to
make a statement on the flood gitua-
tion jn varioug parts of the country.
Inspite of lean and delayed monscon
aclivity in some parts of the country,
heavy floodg have occurred in Assam,
Bihar, Orissa and Uttar Pradesh.
Floods of lower inlensity have also
inundated areas in Andhra Pradesh,
Karnataka, Kerala, Madhya Pradesh,
Maharashtra, Manipur, Tripura and
West Bengal. Based on the informa-
tion furnished by the State Govern-
ments to Central Water Commission,
Ministry of Irrigation, the total area
affected by floods is about 76 lakh hec-
tares and a population of 335 lakhs.
932 human lives have been lost. The
value of total damage due to floods
and cyclone has been placed at
R=. 1150 crores approximately, The
flood damage during the last year was
Rs. 1132.31 crores.

The State-wise position regarding
the flood situation and the flood dam-
age as contained in Annexure-I is
laid on the Tﬂb]g of the House.

Annexure [

This year, the South-Western mon-
soon reached Kerala on May 30, 1682,
two days in advance. By 17th June,
the South-West monsoon covered most
parts of the peninsular India, South-
East Madhya Pradesh, Orissa, Assam,
West Bengal, Sikkim, Maharashtra
and Bihar. Inspite of the delayed and
weak monsoon activity in some parts,
the entire country was under the in-
fluence of monsoon by July 22, 1982.

.The lean monsoon activity was obser-

ved in some parts of the country
affecting the States of Andhra Pra-
desh Karnataka, Maharashtra, Guja-
rat and West Bengal. In some of the
Stateg like Uttar Pradesh, Bihar, Kar-
nataka both flood and drought cond-
tions have been experienced. The
South-West monsoon withdrew “from



